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The Registrar General,

Principal Bench,

Hon’ble National Green Tribunal,
Copernics Marg, New Delhi-110001

Sub:- Regarding Response on behalf of Respondent no-2 Uttar Pradesh Pollution
Control Board in the matter of O.A. No. 37/2024 Santosh Singh Versus State of
UP & Ors. order dated 10.05.2024.

Sir,

P In compliance to the order dated 10.05.2024 passed by this Hon’ble National
Green Tribunal in O.A. No. 37/2024 Santosh Singh Versus State of UP & Ors., the
Response on behalf of Respondent no-2, Uttar Pradesh Pollution Control Board,
Lucknow is hereby attached with a request to put up before Hon’ble National Green

Tribunal for kind perusal and consideration.

Enclosure: As above Your’s Sincerely,

|
J

(Dr. Umesh Chandra Shukla)
Regional Officer,
Uttar Pradesh Pollution Control Board,

Lucknow
Copy to:
1. Chief Environment Officer (Circle-5), Uttar Pradesh Pollution Control Board,
Lucknow
2. Chief Law Officer (Incharge), Uttar Pradesh Pollution Control Board,
Lucknow

3. Ms. Sthavi Asthana, Advocate for UPPCB.

£

Regional Officer,
Uttar Pradesh Pollution Control Board,
Lucknow
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application No. 37 of 2024

IN THE MATTER OF:

SANEERIVSIRDY: - = T e L D e Applicant
Versus
s gD e R I S WS e AR N S Respondent(s)

RESPONSE ON BEHALF OF THE RESPONDENT NO.-2, UTTAR PRADESH
POLLUTION CONTROL BOARD, IN COMPLIANCE TO THE ORDER DATED
10.05.2024 PASSED BY THE HON’BLE NATIONAL GREEN TRIBUNAL.

That the Hon’ble National Green Turbinal, New Delhi vide its order dated

10.05.2024 has passed the following directions.

....7. UPPCB is directed to initiate proceedings for imposition of environmental

compensation on respondent no.3-Project Proponent and also take requisite
steps for prosecution of proprietor/manager of respondent no.3-Project
Proponent in accordance with law.8. List on 09.08.2024 for final hearing.

9. Pleadings may be completed and reply/response by any of the respondents who

has not filed reply/response earlier may be filed before that date if so desired.

7

That in compliance to the order dated 10.05.2024, UPPCB has confirmed the
Show Cause Notice dated 02/05/2024 issued against M/s Baba Brick Field
Khsara no. 706, 707, Village-Karshora, Tehsil-Laharpur, Thana-Talgaon, Sitapur
and issued Closer Order vide letter dated 09.07.2024 under Section 31 (A) of The
Air (Prevention and Control of Pollution) Act, 1981 as amended. The Copy of the

closer order dated 09.07.2024 is attached herewith as Annexure No. 1 to this

response.
That in compliance to the order dated 10.05.2024 letter has been sent to the
District Magistrate, Sitapur and Superintendent of Police, Sitapur to take all
requisite steps for ensuring that the brick kiln does not operate illegally and also

for ensuring that bricks lying in the brick kiln are confiscated and sold by public
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auction vide letter dated 11.06.2024. The Copy of letter dated 11.06.2024 is

attached herewith as Annexure No. 2 to this response.

That UPPCB has issued Show Cause Notice regarding Imposing to Environmental
Compensation of Rs. 2,81,250/- (Rs. Two Lakhs Eighty-One Thousand Two
Hundred Fifty Only) vide letter dated 15.07.2024 against M/s Baba Brick Field
Khsara no. 706, 707, Village-Karshora, Tehsil-Laharpur, Thana-Talgaon, Sitapur.

The Copy of the Show Cause Notice is attached herewith as Annexure No.3 to

this response.

That the questioned unit has not replied to the show cause notice dated
15.07.2024 of UPPCB. In line of the show cause notice dated 15.07.2024, UPPCB
has confirmed the show cause and imposed Environmental Compensation of
Rs.2,81,250/- (Rs. Two Lakhs Eighty-One Thousand Two Hundred Fifty Only)
against the unit M/s Baba Brick Field Khsara no. 706, 707, Village-Karshora,
Tehsil-Laharpur, Thana-Talgaon, Sitapur vide letter dated 05.08.2024. The Copy
of the letter dated 05.08.2024 imposition of Environmental Compensation is

attached herewith as Annexure No.4 to this response.

That in pursuant to the order dated 10.05.2024 passed by this Hon’ble Tribunal,
a Complaint against M/s Baba Brick Field Khsara no. 706, 707, Village-Karshora,
Tehsil-Laharpur, Thana-Talgaon, Sitapur has been filed under Section-39D of the
Air (Prevention and Control of Pollution) Act, 1981 before the Court of Special
Judicial Magistrate Class First (Air and Water Pollution) Lucknow on 02.08.2024.

Therefore, the response is being filed for the perusal and consideration of

this Hon’ble Tribunal.

Yours’ Sincerely
o= =
(Dr. Umesh Chandra Shukfa)
Regional Officer,
Uttar Pradesh Pollution Control Board,
Lucknow
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